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     NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 18.12.2024 (WEDNESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

    Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 459/2024 

For Stay 

IA No. 1257/2024 

V. Jaisankar  

Vs 

Mahalingam Suresh 

Kumar, Liquidator-

Ganga Foundations 
Pvt. Ltd. & 2 Ors. 

Mr. Aditya 

Sarangarajan 

Mr.AG Sathyanaraya 

For Caveator 

2.  Comp App (AT) (CH) 

(Ins) No. 460/2024 

Delay in refiling 

IA No. 1258/2024 

 

Government of Tamil 

Nadu  

Commercial Taxes and 

Registration Dept.  

Vs 
Venkataramanrao 

Nagarajan 

Liquidator of Tvl. 

Ashok Magnetics Ltd. 

Mr. B Vijay  

3.  Comp App (AT) (CH) 

(Ins) No. 461/2024 

For Stay 
IA No. 1259/2024 

 

Anurag Kumar Sinha  

Erst. RP of the 

Corporate Debtor 
Vs 

PPS Enviro Power Pvt. 

Ltd. Rep by its 

Liquidator, K.Vatsa 

Kumar & 4 Ors. 

Mr. Vikram P Jain  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  Comp App (AT) (CH) 

(Ins) No.270/2022 

Kunaparaju 

Sudharshan Varma  

Vs  

Rangrao Baburao 

Gaikwad & 3 Ors. 
 

Mr. DVAS Ravi Prasad Mr. Prakash Nath 

Mishra, RP  

Ms. CS Shikha Rai 

5.  IA No. 874/2024  

(For Condone Delay) 

IA No. 1088/2024  

(For Substitution)  

in  
Comp App (AT) (CH) 

(Ins) No. 324/2024 

For Stay  

IA No. 875/2024  

For Exemption  

IA No. 876/2024 

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power 

Ltd.  

Vs  
Water Resources 

Department, 

Chattisgarh 

Mr. Ramakant Rai Mr. Sai Srujan Tayi 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) 
No. 32/2023  

For Stay  

IA No. 268/2023 

Unique Training 
Corporation India Pvt. 

Ltd. & Anr.  

Vs  

Lakshmi Satish 

Kumar 

Mr. SK Srinivasan Mr. Bandaru S 
Prasant 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Comp App (AT) (CH) 

(Ins) No. 29/2023 

Ebenezar Inbaraj, 

Monitoring 

Professional of Regen 

Powertech Pvt. Ltd.  

Vs  
Madhusudhan 

Khemka & 2 Ors. 

 

Mr. Surya Teja Nalla Ms. J Parimalam-R1 & 

R2  

Ms. Inthu 

Karunakaran- R3 

8.  Comp App (AT) (CH) 

(Ins) No. 301/2023 

For Stay  

IA No. 921/2023 

Nacre Gardens 

Hyderabad Limited  

Vs  

Telengana State 
Industrial 

Infrastructure 

Corporation Ltd. 

 

Mr. Siddharth Batra  

9.  Comp App (AT) (CH) 

(Ins) No. 334/2023 
For Stay  

IA No.1013/2023 

Interim Injunction  

IA No. 253/2024 

G. Subramanian  

Vs  
Dr. SR Shriraam 

Shekar, Liquidator of 

RLS Alloys Pvt. Ltd.& 

3 Ors. 

 

Mr. Praveen Purohit Mr. Ramaswamy 

Meyyappan- R1 

10.  Comp App (AT) (CH) 

(Ins) No. 443/2023 

Nagarjuna Steel Pvt. 

Ltd.  
Vs  

Preca Solutions India 

Pvt. Ltd 

 

Mr. Raja Shekar Rao 

Salvaji 

Mr. Rohan 

Rajasekaran 

11.  Comp App (AT) (CH) 

No. 74/2024  
For Direction  

IA No. 1111/2024 

P. Venkateswara Rao 

& 3 Ors.  
Vs  

K. Chandrashekhar & 

11 Ors. 

 

Mr. TK Bhaskar  

12.  Comp App (AT) (CH) 

(Ins) No. 143/2024 

For Stay  
IA No. 385/2024 

Rajesh Bhatia  

Vs  

Canara Bank  
Asset Recovery 

Managment Branch & 

Anr.  

WITH 

Mr. PS Suman Mr. MS Viswanathan 

R1 

13.  Comp App (AT) (CH) 

(Ins) No. 150/2024 
For Stay  

IA No. 399/2024 

Ashwani Kumar 

Bhatiya  
Vs  

Canara Bank  

Asset Recovery 

Managment Branch & 

Anr. 

 

Mr. PS Suman Mr. MS Viswanathan 

R1 
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14.  Comp App (AT) (CH) 
(Ins) No. 75/2024  

To dispense with  

IA No. 215/2024  

For Stay  

IA No. 216/2024 
 

S Lakshmanan & Anr. 
Vs  

Green Peace 

Construction Pvt Ltd 

Mr. P Jesus Moris 
Ravi 

Mr. M Rajamanickam 

15.  Comp App (AT) (CH) 

(Ins) No. 243/2024 

Dr. Bramha Nand 

Singh, Suspended 

Director of Shivaani 

Alloy Steel Castings 

Ltd  

Vs  
Ramesh Babu Palutla, 

RP of Shivaani Alloy 

Steel Castings Ltd & 2 

Ors.  

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. Ramesh Babu 

Patutla- R1/RP  

Mr. B Dhanaraj- R2  

Mr. G Sethu Rama 

Rao- R3 

16.  Comp App (AT) (CH) 
(Ins) No. 255/2024 

For Stay  

IA No. 684/2024 

Dr. Bramha Nand 
Singh, Suspended 

Director of Shivaani 

Alloy Steel Castings 

Ltd  

Vs  

Ramesh Babu Palutla, 
RP of Shivaani Alloy 

Steel Castings Ltd & 2 

Ors. 

 

Mr. Avinash Krishnan 
Ravi 

Mr. Ramesh Babu 
Palutla, R1/RP  

Mr. B Dhanaraj- R2 

17.  Comp App (AT) (CH) 

(Ins) No. 270/2024 
For Stay  

IA No. 723/2024 

S Srinivasan, Personal 

Guarantor, Sri 
Venkatram Spinners 

Pvt. Ltd.  

Vs  

State bank of India, 

Rep by Assistant 

General Manager, 
Stressed Asset 

Management Branch  

WITH 

Mr. V Arvind 

Rajagopal  

Mr.R Sugumaran 

18.  Comp App (AT) (CH) 

(Ins) No.348/2024  

For Stay  
IA No. 953/2024 

S Srinivasan Personal 

Guarantor and 

Promoter, Sri 
Venkatram Spinners 

Pvt. Ltd.  

Vs  

Mahalingam Suresh 

Kumar, Liquidator of 

Sri Venkatram 
Spinners Pvt. Ltd. & 4 

Ors. 

Mr. V Arvind 

Rajagopal  

Mr. AG 

Sathyanaryana  

For Caveator 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

19.  TA (AT) No.133/2021 

(Comp App (AT) 

No.25/2020  
For Stay  

IA No. 510/2020) 

 

Nirej V. Paul & Anr  

Vs  

The Canning 
Industries Cochin Ltd. 

& 16 Ors. 

Dr. KS Ravichandran, 

PCS 

Mr. Srikanth Mohan 

R1 
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20.  TA (AT) No. 278/2021 
(CA (AT) No. 67/2020) 

Manjunath Dasappa 
& Anr.  

Vs  

Transglobal Power 

Ltd. & 4 Ors. 

 

Ms. Priyanka Varma Mr. TK Bhaskar 

21.  TA (AT) No.44/2021 
(CA (AT) (Ins) No. 

328/2020) 

Vinod Kothari  
Vs  

Prudent ARC Ltd & 

Anr. 

 

Mr. Kartik Malhotra R & A Legal-R1  
Mr. AG 

Sathyanarayana - R2 

 

22.  TA (AT) No. 257/2021 

(Comp App (AT) (Ins) 

30/2021  
For Exemption  

IA No. 71/2021  

For Stay  

IA No. 72/2021) 

 

Acme Chem Ltd & 

Anr.  

Vs  
Grove Ltd. & 3 Ors. 

Mr. Ravi Rajagopalan Ms. Abilasha 

Sharavath- R1 R4  

Mr. T Ravichandran 
R2  

Mr. PV Dinesh-R3 

23.  Comp App (AT) (CH) 
(Ins) No. 52/2021  

For Stay  

IA No. 118/2021 

KCP Shivraman  
Vs  

Ms. Subramaniam 

Aneetha, RP, Karur 

KCP Packkagings Ltd. 

& Anr. 

 

Mr. Dwarakanath Mr. Avinash Krishnan 
Ravi 

24.  Comp App (AT) (CH) 
(Ins) No.126/2021  

For Interim Injunction 

IA No. 224/2021 

 

Indus Ind Bank Ltd.  
Vs  

IVRCL Ltd. & Anr 

Mr. P Elayarajkumar Mr.Nityavendhan K 

25.  Comp App (AT) (CH) 

(Ins) No.204/2021  
For Directions  

IA No.410/2021  

To Adv. Hg.  

IA No.312/2023 

 

MPT Sweden AB & 

Anr.  
Vs  

Tecknoweld Alloys 

India Pvt Ltd.  

WITH 

Mr. T Ravichandran Mr. Thriyambak J 

Kannan 

26.  Comp App (AT) (CH) 

(Ins) No. 216/2021  
For Directions  

IA No.435/2021  

To Adv. Hg.  

IA No.311/2023 

 

MPT Sweden AB & 

Anr  
Vs  

Tecknoweld Alloys 

India Pvt Ltd 

Mr. T Ravichandran Mr. Thriyambak J 

Kannan 

27.  Comp App (AT) (CH) 
(Ins) No. 311/2021 

Rheem Matrix Pvt Ltd 
Vs  

S12 Microsystems Pvt 

Ltd. 

 

Mr. Ashutosh Kumar 
Mishra 

Mr. S Vivekananda 

28.  Comp App (AT) (CH) 

(Ins) No. 17/2022 

Aegis Steel Cast  

Vs  
PEE Industrial Valve 

Pvt Ltd 

 

Mr. Dhiren R. Dave 

PCS 

Mr. T Durga Prasad, 

PCS 

29.  Comp App (AT) (CH) 

(Ins) No. 99/2022 

SSP Pvt Ltd  

Vs  

Vintage Coffee Pvt. 

Ltd. 
 

Mr. JR Jayant Mr. M Maharshi 

Viswaraj 
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30.  Comp App (AT) (CH) 
(Ins) No.152/2022  

For Stay  

IA No.357/2022 

 

Canara Bank  
Vs  

Vantage Machine 

Tools Pvt Ltd. 

WITH 

Mr. ML Ganesh  
Mr. CS Sashikumar 

Mr. Avinash Krishnan 
Ravi  

Mr. Jerin Asher Sojan 

31.  Comp App (AT) (CH) 

(Ins) No.154/2022  
For Stay  

IA No. 360/2022 

 

Canara Bank  

Vs  
Vijaya Durga Green 

Fields Pvt Ltd 

Mr. ML Ganesh  

Mr. CS Sashikumar 

Mr. Jerin Asher Sojan 

32.  Comp App (AT) (CH) 

(Ins) No. 266/2022 

Sree Vanamali Agro 

Farm Pvt. Ltd. & 4 

Ors.  

Vs  
Viswaroopi Energy 

Pvt. Ltd.  

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

33.  Comp App (AT) (CH) 

(Ins) No. 267/2022 

Sri Kalyana 

Chakravarthy 

Educational Memorial 
Trust  

Vs  

LEPL Ventures Pvt. 

Ltd.  

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

34.  Comp App (AT) (CH) 

(Ins) No. 294/2022 

Sri Kalyana 

Chakravarthy 
Educational Memorial 

Trust  

Vs  

LEPL Ventures Pvt. 

Ltd.  
WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

35.  Comp App (AT) (CH) 

(Ins) No. 296/2022 

Sree Vaibhavi 

Infrastructures Pvt. 

Ltd. & 3 Ors.  

Vs  

LEPL Peopletech Pvt. 

Ltd.  
WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

36.  Comp App (AT) (CH) 

(Ins) No. 297/2022 

Sree Vaibhavi 

Infrastructures Pvt. 

Ltd.  

Vs  

Medipro Edu 
Management Pvt. Ltd. 

 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

37.  Comp App (AT) (CH) 

(Ins) No. 355/2022 

For Stay  

IA No. 806/2022 

Urban Infrastructure 

Trustees Limited  

Vs  

Ozone Propex Pvt Ltd. 

 

Mr. K Gowtham 

Kumar 

Mr. Vinod Kumar 

38.  Comp App (AT) (CH) 

(Ins) No. 55/2023 

Leave to file  

IA No.193/2023  

For Direction  

IA No.194/2023  
For Exemption  

IA No.195/2023 

Employees Provident 

Fund Organisation 

Regional Office  

Rep by its Recovery 

Officer  

Vs  
Classic Knits India Pvt 

Ltd rep by 

CA.M.Suresh Kumar, 

RP & 4 Ors. 

 

Mr. PK Panneer 

Selvam 

Mr. PS Suman- R2 

Mr. Bhagavath 

Krishnan PMN- R3, 

R4 
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39.  Comp App (AT) (CH) 
(Ins) No. 173/2023  

To dispense with  

IA No.557/2023  

For Stay  

IA No.556/2023 
 

Sunbeam Structurals 
Pvt. Ltd.  

Vs  

Sachin Srinivasa 

Bhattad, RP of G K 

Industrial Park Pvt. 
Ltd. & 3 Ors.  

WITH 

Mr. Jayanth 
Viswanathan, PCS 

Mr. P Raj Kumar 
Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  

Mr. Anirudh 

Krishnan- R4 

40.  Comp App (AT) (CH) 

(Ins) No. 174/2023 

For Stay  

IA No.558/2023  

For Exemption  
IA No.559/2023 

KG Muralidharan  

Vs  

Sachin Shrinivasa 

Bhattad, RP of G K 

Industrial Park Pvt. 
Ltd. & 3 Ors.  

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  

Mr. Anirudh 
Krishnan- R4 

41.  Comp App (AT) (CH) 

(Ins) No. 175/2023 

For Stay  

IA No.567/2023  
For Exemption  

IA No.566/2023 

For Additional docs 

IA No. 565/2023 

 

Sachin Srinivas 

Bhattad, Erstwhile 

RP, G K Industrial 

Park Pvt. Ltd.  
Vs  

Edelweiss Asset 

Reconstruction 

Company Ltd & 2 Ors.  

WITH 

Mr. Raj Kumar 

Jhabakh 

Mr. Bhagavath 

Krishnan- R1  

Ms. Elamathi- R2 Mr. 

Anirudh Krishnan- R3 

42.  Comp App (AT) (CH) 

(Ins) No. 211/2023 
For Exemption  

IA No.701/2023 

Premier Chennai 

Properties Limited  
Vs  

Sachin Shrinivasa 

Bhattad & Anr.  

WITH 

Mr. Anirudh Krishnan  Mr. P Raj Kumar 

Jhabakh- R1 

43.  Comp App (AT) (CH) 

(Ins) No. 263/2023 
For Exemption  

IA No. 824/2023 

Premier Chennai 

Properties Limited  
Vs  

Sachin Srinivasa 

Bhattad, RP & 2 Ors 

 

Mr. Anirudh Krishnan  Mr. P Raj Kumar 

Jhabakh- R1  
Mr. Bhagavath 

Krishnan- R3 

44.  Comp App (AT) (CH) 

(Ins) No. 243/2023  

State Bank of India  

Vs  

N Sai Gayathri  
WITH 

Mr. PBA Srinivasan Mr. Abhishek 

Jenasenan 

45.  Comp App (AT) (CH) 

(Ins) No. 245/2023  

State Bank of India  

Vs 

PV Bhaskara Rao  

WITH 

Mr. PBA Srinivasan Mr. Abhishek 

Jenasenan 

46.  Comp App (AT) (CH) 

(Ins) No. 247/2023  

State Bank of India  

Vs  
P Raja Rao  

WITH 

Mr. PBA Srinivasan Mr. Abhishek 

Jenasenan 

47.  Comp App (AT) (CH) 

(Ins) No. 249/2023  

State Bank of India  

Vs  

G Srinivasa Rao  

WITH 

Mr. PBA Srinivasan Mr. Abhishek 

Jenasenan 

48.  Comp App (AT) (CH) 
(Ins) No. 250/2023  

State Bank of India  
Vs  

PV Mohan Rao  

WITH 

Mr. PBA Srinivasan Mr. Abhishek 
Jenasenan 

49.  Comp App (AT) (CH) 

(Ins) No. 253/2023  

 

State Bank of India  

Vs 

N. Amulya Krishna 

 

Mr. PBA Srinivasan Mr. Abhishek 

Jenasenan 
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50.  Comp App (AT) (CH) 
(Ins) No. 39/2024  

For Stay  

IA No. 116/2024 

Gujarat Energy 
Transmission 

Corporation Ltd. & 

Anr.  

Vs  

Hitesh Goyal, RP of 
Bhadreshwar Vidyut 

Pvt. Ltd. 

 

Ms. Aishwarya 
Subramani 

Mr. Ramakant Rai 

51.  Comp App (AT) (CH) 

(Ins) No. 133/2024 

For Stay  

IA No. 361/2024 

Dhatri Real Estate & 

Developers & Anr.  

Vs  

K. Sivalingam, RP 
NCS Sugars Ltd. & 4 

Ors. 

 

Mr. Bendi Ravi Teja Mr.Y Suryanarayana 

R1  

Mr. Sandeep Kumar 

Ambalavanan- R2  
Mr. Varun Srinivasan 

R5 

52.  Comp App (AT) (CH) 

(Ins) No. 311/2024 

For Stay  
IA No. 830/2024 

Sardarmal Kothari  

Vs  

CA Mahalingam 
Suresh Kumar, 

Liquidator of Kamachi 

Industries Ltd. & 2 

Ors.  

WITH 

Mr. PJ Rishikesh Mr.AG 

Sathyanarayana -R1  

Mr. Abhishek 
Swaroop- R2 

53.  Comp App (AT) (CH) 

(Ins) No. 358/2024 
For Stay  

IA No. 981/2024  

To dispense with  

IA No. 982/2024 

Sardarmal Kothari  

Vs  
SPP Insolvency 

Professional LLP, 

Liquidator of Kamachi 

Industries Limited & 2 

Ors.  
WITH 

Ms. R Moneshaa Mr. AG 

Sathyanarayana -R1  
Mr. Abhishek 

Swaroop- R2 

54.  Comp App (AT) (CH) 

(Ins) No. 359/2024 

For Stay  

IA No. 983/2024 

Sardarmal Kothari  

Vs  

SPP Insolvency 

Professional LLP, 

Liquidator of Kamachi 

Industries Limited & 2 
Ors. 

 

Ms. R Moneshaa Mr. AG 

Sathyanarayana -R1  

Mr. Abhishek 

Swaroop- R2 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

 

Copy to:                             By the order of Hon’ble Member (Judicial) 
                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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